SRAVANA 2, 1914 (SAKA)

157 Writien Asswers Weitton Answers. 158
Name of the state 196990 1990-91 199192 *
Tamil Nadu 625 5.00 6.00
Qthers a7s 1.00 1.00
Total 133.500 117.00 11800
*"Rssper CAB Meoting hekdon 14: 292,
Skl School in Maharashtea. Setting up of Andhra Praddsh High':
Court Bench at Vijayawada/
264 3°SHRIRAM NAIK*Will thedMiister VisakhapatnamvTirupathi
oL DEFENCE be pleased toistate?
' 2614. SHR! DATTATRAYA
BANDARU:
(a)ywhethierthe Goveramsnt propdseto’ SHRISOBHANADREESWARA -
opena-Salilk School at-Tondava#:in" RAO VADDE:
Sindribdurg gistrict of Mahdrasittra;:.
WilltheMinister of LAW, JUSTICE AND -
()8 dothbareaf landproposedtobe:  COMPANY AFFAIRS be pleased to state:

acquivend therefor and the sources thergot;:
and o

(c) thetime bound prograwene=for-
7" commisstoning0f this school?

THE MINISTER OF DEFENCE{SHRI -
SHARADPAWARY: ()t (c). A Saink School
is established at the-specific request of Stite
GovernmentiUnicn Tentory Administration,
asthe enlive capitalexpenditiire and a major -
portionof thevec-uring expenditure hastobe -
met by them. Nd proposal forstarting a now -
Sainik School 2t Tomdasali-in Sindhudiag
Distict of kiaharashira has-been received

" trom the State Gowt:

(a) whetherthereis. any proposal under
consideration of the Governmentto setup a
Andhra Pradesh High. Court bench at
Vijayawada or Visakhapatnantforthe coastal
districts and eitherat Cudtiapgahor Tirupathi
for the Rayalaseema region;

(b) it so, thiedetails thereof;
(c) if not, the reasons thverefor; and
(d) the details of the High Caustbenches

which are seated at places other than the
State capitals in the country?
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THE MINISTER OF LAW, JUSTICE the Government of Andhra Pradesh, in
ANDCOMPANY AFFAIRS (SHRIK. VWAYA consultation with the Chief Justice of Andhra
Pradesh High Coun, for establishing High

BHASKARA REDDY): (a) No, Sir.
Court Bench at any place in the State.

(b) Does not arise.
(d) A statement giving the information is

(c) No proposal has been receivedfrom  attached.
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